
,,.- .. I(HIGH COURT OF ASSAM, TNENLAffiOESN)

To,

Sub:-

Ref:-

Sir,

Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Biswajit Chakraborty,
District & Sessions Judge,
Nagaon.

Casual Leave.

Your letter No.DJN/9048 dated 26.17.2024.

No. HC.VU-48/2OLZt lttltg lA

REGIST RAR (VIG LAN E)

".O\

Dated Guwahati,,n. 1 Ofl"."rn er, 2024.

Yours faithfully,

ill-

With reference to the above, I am directed to inform you that you have beengranted casual leave on 3',,-,.2,24t along with station leave permission, with theofficial vehicle, at own cost, from the evening or 2g,rr.2o24 ti, the morning of03,12-2024. During your absence, shri A.J.Bora, Radr. oistrict & Sessions Judge No.1, Nagaonand in his absence, the next senior most ludicrar officer wirr remain in charge of your court andOffice.

Memo No.Hc.vrt-49l2ott I l t{)l l A, dated f O. l lCopy to:.
,LOL,

The Project Manager, Gauhati High Court.

to'1.
c

From :-

GGISl I


